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P.V. SUBBA RAO 
 

 The appeal is dismissed. For order see order of date in 

Service Tax Appeal No. 52208 of 2015. 

(Operative part of the order pronounced in open court.) 

 

 

 

 

 

                                                         (ANIL CHOUDHARY)   
MEMBER (JUDICIAL) 

 
 

 

 
(P.V. SUBBA RAO) 

MEMBER (TECHNICAL) 
PK 


